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GRIHUM HOUSING FINANCE LIMITED
Registered Office:- Office:-6th Floor, B Building, Ganga

Trueno, Lohegaon, Pune, Maharashtra 411014
You the below mentioned Borrowers/ Co-Borrowers/ Guarantors have availed Home loans/ Loans against property facility (ies) by mortgaging your immov-
able property/ies from Grihum Housing Finance Limited hereinafter referred as Secured Creditor. You defaulted in repayment and therefore, your loan/s
was classified as Non-Performing Assets. A Demand notice under section 13(2) of Securitisation and Reconstruction of Financial Asset and Enforcement
of security Interest act 2002 for the recovery of the outstanding dues sent on last know addresses however the same have returned un-served. Hence the
contents of which are being Published here with as per section 13(2) of the act read with Rule 3(1) of the security interest (Enforcement) Rules, 2002 as
and by way of alternate service upon You. Details of the Borrowers, Co-Borrowers, Guarantors, Securities, Outstanding Dues, Demand Notice sent Under
section 13(2) and amount claimed there under are give as under

You the Borrower/s and Co-Borrower/s/Guarantors are therefore called upon to make payment of the above-mentioned demanded amount with further
intrest as mentioned hereinabove in full with 60 Days of this notice failing which the undersigned shall be constrained to take action under the act to
enforce the above mentioned security/ies. Please note that as per 13(13) of the said act, you are in the meanwhile, Restarined from transferring the above-
referred securities by way of sale, lease or otherwise without our consent
Note: In any case if there is any difference between the contents of local language publication and English newspaper publication, the con-
tent, of the English newspaper language published in Business Standard shall be prevail.
Place: A.P + Telangana, Dated: 12-03-2026 Sd/- Authorised Officer, Grihum Housing Finance Limited

Sr.
No.

Name of the Borrower, Co-
Borrower, Guarantor &

Loan Amount

Description of Property Demand
Notice Date

Amount in Demand Notice
(Rs.)

Raghavaiah Yakkala,
Suseela Yakkala Loan

Amount: Rs.2325000/- Loan
No:

HL00219100000005039397

2.

All That Part And Parcel Of The Property Situated At Palnadu District,
Narsaraopet R.D, Chilakaluripeta Sub-District, Chilakaluripet Mandal,
Kavuru Sivaru Lingamguntla Grama Panchayath, Kavuru Village
D.No.609, Door No.2-144/1, Assesment No.590, In That An Extent Of
193.6 Sq.Yds.And 350 Sq.Ft Rcc Roofed In Site Bounded By:- East :
Panchayithi Bazar South: Shaik Khasim Saida Property West: Shaik Baji
Babu Property North: Shaik Karimulla Property

09/03/2026

Rs.2365529/- (Rupees Twenty
Three Lakh SixtyFive

Thousand Five Hundred
Twenty Nine Only) together
with further interest @

12.35% p.a till repayment.

Kambampati Aruna,
Arlagadda Yebu,
Kambampati

Pujitha,Kambampati Joji
Babu Loan Amount:
Rs.889000/- Loan No:

LAP0219200000005049490

3.

All That Part And Parcel Of The Property Situated At Palnadu District,
Narsaraopet R.D, Sattenpalli Sub-District, Sattenpalli Municipal Limits
Vaddavalli, Municipal Word Number 11, Municipal Assiesment Number
1027015816, Vaddavalli D.No.118, Bearing Door No.12-3-52, Rcc 250
Sq.Ft & Acc 150 Sq.Ft, In That An Extent Of 121 Sq.Yds. In Site
Bounded By:- East: Municipal Road South: Property Of Chilaka
Mariyamma House West: Property Of Manda Kumari House North:
Property Of Kambhampati Gangamma House

09/03/2026

Rs.990473/- (Rupees Nine
Lakh Ninety Thousand Four
Hundred Seventy Three Only)
together with further interest
@ 17.35% p.a till repayment.

Sadhu Narsamma, S
Eshwar, Sadhu Madhavi
Goud,S Santosh Kumar

Loan Amount: Rs.1120000/-
Loan No: HM0026H17100274

4.

All That The House Bearing Municipal No. 6-4-455/15/1, Having A Plinth
Area Of 540 Sft, Together With Land Admeasuring 60 Square Yards Or
50.16 Sq.Meters, Situated At Bholakpur, Secunderabad, And Bounded
By:- North : Neighbour's House South:Neighbour's House East:Road
West:Neighbour's House

09/03/2026

Rs.1139419/- (Rupees Eleven
Lakh ThirtyNine Thousand

Four Hundred Nineteen Only)
together with further interest
@ 14.66% p.a till repayment.

Shamshu Baig, Shahin
Begum Loan Amount:
Rs.2907617/- Loan No:
HM0258H17100151

5.

All That The House No.12-129, On Plot No.16 Part, Admeasuring 128 Sq.
Yards Equivalent To 107.00 Sq. Mts., In Survey No. 6, Situated At
Peerzadiguda Village, Medipally Mandal, Medchal- Malkajgiri District With
The Following Boundaries:- Boundaries East:24 Wide Road. West:Plot Of.
G.Ananthaiah. North:Plot Of K.Agamaiah. South:Plot No. 16 Part.

09/03/2026

Rs. 2975334/- (Rupees
Twenty Nine Lakh Seventy

Five Thousand Three Hundred
Thirty Four Only) together
with further interest @
17.4% p.a till repayment.

Raparthi Saidulu, Raparthi
Laxmi Loan Amount:
Rs.500000/- Loan No:
HF0564H21100011

6.

All That The Open House Plot, Within The Survey Nos. 448 Block No.17,
Admeasuring 55-00 Square Yards Or Its Equivalent To 46.44 Square
Meters, Situated At Chemalagadda, Nakrekal,.And Within The
Registration District And Sub-Dist. Nalgonda, And Bounded By:
North:12'.0" Wide Road South:Open Place Of Raparthy Narasamma
East:3'-0" Wide Road West:House Of Vantepaka Pandu

09/03/2026

Rs.579290/- (Rupees Five
Lakh Seventy Nine Thousand
Two Hundred Ninety Only)

together with further interest
@ 17.35% p.a till repayment.

Alivelumangatai Komtalli,
Avva Venkata Rama Rao

Loan Amount: Rs.6326347/-
Loan No:

HL0026GHWL00000657

7.

All That Piece And Parcel Of The Flat No. Suit-2, On The Ground Floor, Of
Annapoorna Complex, With An Undivided Share Of Land Admeasuring 60
Sq.Yds., In The Premises Mch No.8-2-693/2/1a & 1b, On Plot Nos.1a &
1b, In Survey No.129/77, Road No.12, Situated At Banjara Hills,
Hyderabad, Bounded By: N: M.C.H.Park; S: Neighbours Property; E:
Road; W: Open Land.

09/03/2026

Rs.6009565/- (Rupees Sixty
Lakh Nine Thousand Five
Hundred Sixty Five Only)

together with further interest
@ 16.14% p.a till repayment.

Syamala Tirupathi, Samala
Saiteja, Syamala

Hemalatha Loan Amount:
Rs.675000/- Loan No:
HM0258H18100418

1.

All That The Piece And Parcel Of The Plot No.123 (Middle-Part) & Plot
No.123 (East Part), Admeasuring 75 Sq. Yards Or 62.70 Sq.Mtrs., (I.E.,
Admeasuring 45 Sq. Yards Of Plot No.123 Middle Part & 30 Sq.Yards
Of Plot No123 East Part), Out Of 166 Sq. Yards, In Survey Nos.13 And
14, Ward No.3, Block No.7, Situated At Himapuri Colony, Mansoorabad
Village, Saroornagar Revenue Mandal, Ranga Reddy District, Under
Ghmc., L.B.Nagar Circle, And Bounded By:- North:: Village Road
South:: Plot No.124 East 30'::Wide Road West: Plot No.123 (West-
Part) Together With All Movables And Receivables, All Existing
Buildings And Structures Thereon And Buildings And Structures As May
Be Erected/ Constructed There Upon Any Time From/After The Date Of
Respective Mortgages And All Additions Thereto And All Fixtures And
Furniture's Attached To The Earth Or Permanently Fastened To
Anything Attached To The Earth, Both Present And Future.

09/03/2026

Rs.638145/- (Rupees Six Lakh
Thirty Eight Thousand One
Hundred Fourty Five Only)

together with further interest
@ 15.86% p.a till repayment.

DEMAND NOTICE
Under Section 13(2) of
The SARFAESI Act 2002

SCHEDULE I
FORMA

PUBLICANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of
India (Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
MACLEAN POWER (INDIA) PRIVATE LIMITED

1. Name of Corporate Person Maclean Power (India) Private Limited
2. Date of Incorporation of Corporate Person 07/08/2015
3. Authority under which Corporate Person is ROC Hyderabad

incorporated/ registered
4. Corporate identity number of Corporate U40300TG2015FTC100116

Person
5. Address of the registered office and OfficeNo.T202,Technopolis, 1-10-74/B,

principal office (if any) of Corporate Person AboveRatnadeepSuperMarket, Chikoti
Gardens, Begumpet, Hyderabad,
Secunderabad, Telangana, India, 500016

6. Liquidation commencement date of 09/03/2026
Corporate Person

7. Name, address, email address, telephone Name:Mr.RacharlaRamakrishnaGupta
number and the registration number of the Address: Flat No. T202, Technopolis,
Liquidator 1-10-74/B, Above Ratnadeep Super

Market, Chikoti Gardens, Begumpet,
Hyderabad – 500 016. Email:
rp.ramakrishnagupta@gmail.com
Telephone No: +91 9848019915 Reg No.:
IBBI/IPA-002/IP-N00012/2016-17/10029

8. Last date for submission of claims 07/04/2026
Notice is hereby given that the Maclean Power (India) Private Limited has commenced
voluntary liquidation on 09th March, 2026
The stakeholders of Maclean Power (India) Private Limited are hereby called upon
to submit a proof of their claims, on or before 07th April, 2026 to the liquidator at
the address mentioned against item 7.
The financial creditorsshall submit their proof of claimsby electronicmeans only.All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

RACHARLARAMAKRISHNAGUPTA
IBBI/IPA-002/IP-N00012/2016-17/10029

Liquidator

Date: 11.03.2026
Place: Hyderabad

Loan
Account No.

Date of
Possession

Amount & Date of
Demand Notice

Name of Obligor(s)/Legal
Heir(s)/Legal Representative(s)

09th
March,
2026

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)
(As per Rule 8(1) of the Security Interest Enforcement Rules, 2002)

Whereas, the undersigned being the Authorized Officer of the TATA Capital Housing Finance
Limited., under the Securitization and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 and in exercise of powers conferred under section 13(12) read with rule
3 of the Security Interest (Enforcement) Rules, 2002, issued a demand notice dated as below call-
ing upon the Borrowers to repay the amount mentioned in the notice within 60 days from the date
of the said notice.
The borrower, having failed to repay the amount, notice is hereby given to the borrower, in partic-
ular and the public, in general, that the undersigned has taken Possession of the property
described herein below in exercise of powers conferred on him under section 13(4) of the said Act
read with rule 8 of the said Rules.
The borrower, in particular, and the public in general, are hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of the TATA Capital
Housing Finance Limited, for an amount referred to below along with interest thereon and penal
interest, charges, costs etc. from date of demand notice.
The borrower’s attention is invited to provisions of sub-section (8) of Section 13 of the Act, in
respect of time available, to redeem the secured assets.

TATA CAPITAL HOUSING FINANCE LIMITED
Regd. Office: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao

Kadam Marg, Lower Parel, Mumbai – 400013. CIN No.
U67190MH2008PLC187552. Contact No. (022) 61827414, (022) 61827375

Mr Yeluri Nagasaida Chary
as Borrower,

Mrs Yeluri Bhavani as
Co-borrower

TCHHL098900
0100281758 &
TCHIN098900
0100282238

As on 03.12.2025 Rs. 38,97,475/-
(Rupees Thirty Eight Lakh Ninety
Seven Thousand Four Hundred

and Seventy Five Only)

Sl.
No.

1.

Place: TELANGANA Sd/- Authorised Officer
Date: 09th March, 2026 For Tata Capital Housing Finance Limited

Description of Secured Assets/Immovable Properties: All that the piece and parcel
of the residential house constructed on Plot No.42 (Part), within the Survey No.629,
Inside Residential Area, Total Area as per plan 120.00 Sq.Yards = 100.33 Sq.Mtrs., Plinth
area Ground Floor 930.67 Sq.Feets., and bounded as follows:- Boundaries;- North:
Plot No.23, South: Part of Plot No.42, East: 25 Feet Wide Road, West: Part of Plot
No.42. situated at Ward No.14 and Block No.4, Mamillagudem Area, Near Green City,
Nalgonda Town and District and within the local limits of Town Municipality Nalgonda and
within the Registration district and Sub-District Nalgonda

Special Window for Re-lodgement of Transfer Requests of Physical Shares of
Dr. Reddy’s Laboratories Limited

Pursuant to SEBI Circular No. HO/38/13/11(2)2026-MIRSD-POD/ I/3750/2026 dated
January 30, 2026, all shareholders are hereby informed that aSpecial Window is being
opened for aperiod ofone year, fromFebruary05, 2026 to February04, 2027 to facilitate
re-lodgement of transfer requests of physical shares.
This facility is available for Transfer deeds lodged prior to April 01, 2019 andwhichwere
rejected, returned, or not attendeddue todeficiencies indocuments/process/or otherwise.
The shares so transferred shall bemandatorily credited to the transferee only in demat
mode and shall be under lock-in for a period of one year from the date of registration of
transfer. Such shares shall not be transferred/lienmarked/pledged during thesaid lock-
in period.
Investors whohavemissed the earlier deadlines areencouraged to take advantageof this
opportunity by furnishing the necessary documents to the Company’s Registrar and
Transfer Agent (RTA), M/s. Bigshare Services Private Limited, 306, Right Wing, 3rd
Floor, Amrutha Ville, Opp. Yashoda Hospital, Rajbhavan Road, Hyderabad 500 082,
Telangana, India Tel: +91-40-2337 4967, Fax: +91-40-2337 0295, email ID:
bsshyd@bigshareonline.com.

ForDr. Reddy’s Laboratories Limited
KRandhir Singh

CompanySecretary ,ComplianceOfficer
and Head - CSR

Dr. REDDY’S LABORATORIES LIMITED
Regd. Office: 8-2-337, Road No.3,Banjara Hills, Hyderabad - 500 034

CIN: L85195TG1984PLC004507,Tel: 9140 49002900; Fax:91 404900 2999
email: shares@drreddys.com; website:www.drreddys.com

Place : Hyderabad
Date : 11-03-2026
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